>

Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be laid on the Table.
...(Interruptions)

THE MINISTER OF MINES (SHRI DINSHA PATEL): I beg to lay on the Table a copy each of the following papers (Hindi and
English versions) under sub-section (4) of Section 3 of the Commissions of Inquiry Act, 1952:-

(1) First Report of the Justice M. B. Shah Commission of Inquiry on illegal mining of iron and manganese ores (Volumes
I, II, II/A, III, IV & V) in the State of Odisha-June, 2013.
(2) Memorandum of Action taken on the above Report.
(Placed in Library, See No.LT 10659/15/14)

...(Interruptions)

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the North East Zone
Culture Centre, Dimapur, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the North East Zone Culture Centre, Dimapur, for the year 2012-
2013.

(Placed in Library, See No.LT 10660/15/14)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Sangeet Natak
Akademi, New Delhi, for the year 2012-2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Sangeet Natak Akademi, New Delhi, for the year 2012-2013.
(3)  Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (2) above.

(Placed in Library, See No.LT 10661/15/14)

4 (i) A copy of the Annual Report (Hindi and English versions) of the Gandhi Smriti

and Darshan Samiti, New Delhi, for the year 2012-2013.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Gandhi Smriti
and Darshan Samiti, New Delhi, for the year 2012-2013, together with Audit
Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Gandhi Smriti and Darshan Samiti, New Delhi, for the year 2012-
2013.

(Placed in Library, See No.LT 10662/15/14)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Sahitya
Akademi, New Delhi, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Sahitya Akademi, New Delhi, for the year 2012-2013.



(Placed in Library, See No.LT 10663/15/14)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Nehru Memorial
Museum and Library, New Delhi, for the year 2012-2013, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Nehru Memorial Museum and Library, New Delhi, for the year
2012-2013.

(Placed in Library, See No.LT 10664/15/14)

) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana Abul
Kalam Azad Institute of Asian Studies, Kolkata, for the year 2012-2013,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Maulana Abul Kalam Azad Institute of Asian Studies, Kolkata, for
the year 2012-2013.

(Placed in Library, See No.LT 10665/15/14)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the National School
of Drama, New Delhi, for the year 2012-2013, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the National School of Drama, New Delhi, for the year 2012-2013.

(Placed in Library, See No.LT 10666/15/14)

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(i)  Review by the Government of the working of the
Hindustan Vegetable Oils Corporation Limited, New Delhi,
for the year 2012-2013.

(i)  Annual Report of the Hindustan Vegetable Oils
Corporation Limited, New Delhi, for the year 2012-2013,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No.LT 10667/15/14)



(2) (i) A copy of the Annual Report (Hindi and English versions) of
the Bureau of Indian Standards, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bureau of Indian Standards,
New Delhi, for the year 2012-2013.

(Placed in Library, See No.LT 10668/15/14)

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (6) of Section 3 of the
Essential commodities Act, 1955:-

(i) The Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified Foodstuffs

(Amendment) Order, 2013 published in Notification No. S.0. 2927(E) in Gazette of India dated 27t
September, 2013.

(i) The Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified Foodstuffs

(Second Amendment) Order, 2013 published in Notification No. S.0. 3543(E) in Gazette of India dated 29th
November, 2013.

(iii) The Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified Foodstuffs

(Amendment) Order, 2014 published in Notification No. S.0. 77(E) in Gazette of India dated 10t January,
2014.

(Placed in Library, See No.LT 10669/15/14)
(4) (i) A copy of the Annual Report (Hindi and English versions) of
the Warehousing Development and Regulatory Authority,
New Delhi, for the year 2012-2013, alongwith Audited
Accounts.
(i)  Statement regarding Review (Hindi and English versions) by
t he Government of the working of the Warehousing
Development and Regulatory Authority, New Delhi, for the
year 2012-2013.
(5)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (4) above.
(Placed in Library, See No.LT 10670/15/14)

...(Interruptions)

THE MINISTER OF MINES (SHRI DINSHA PATEL): On behalf of Shri Srikant Jena, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of
Pesticide Formulation Technology, Gurgaon, for the year 2012-2013, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Institute of Pesticide Formulation Technology, Gurgaon, for the
year 2012-2013.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed in Library, See No.LT 10671/15/14)

(3) A copy of the Annual Accounts (Hindi and English versions) of the National Institute of



Pharl.n'aceutical Education and Résearch, KoIka-ta, for the ye'ar 2011-2012, together with

Audit Report thereon.
4 Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (3) above.

(Placed in Library, See No.LT 10672/15/14)

(5) A copy each of the following papers (Hindi and English versions) under Section 619A of the

Companies Act, 1956:-
(i)  Review by the Government of the working of the Karnataka Antibiotics and

Pharmaceuticals Limited, Bangalore, for the year 2012-2013.

(i)  Annual Report of the Karnataka Antibiotics and Pharmaceuticals Limited,
Bangalore, for the year 2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT 10673/15/14)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to lay on
the Table:-

(1) A copy of the New Delhi Municipal Council (Drainage) Bye-Laws, 2012 (Hindi and English versions) published in

Notification No. F. 4/3/2007/UD/MB/13393 in Delhi Gazette dated 23" October, 2012 under Section 389 of the New
Delhi Municipal Council Act, 1994, together with a corrigendum thereto published in Notification No. F

4/3/2007/UD/MB/17550 dated 10th September, 2013.
(Placed in Library, See No.LT 10674/15/14)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 148 of the Delhi
Police Act, 1978:-

(i) The Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2013 published in Notification No.
13/17/2002/HP-1/Estt./3445 to 3448 in Delhi Gazette dated 24th September, 2013.

(i) The Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2013 published in Notification No.
13/3/2004/HP-I/Estt./3449 to 3452 in Delhi Gazette dated 24th September, 2013.

(iii) The Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2013 published in Notification No.
13/38/2009/HP-1/Estt./3522 to 3525 in Delhi Gazette dated 22" October, 2013.

(Placed in Library, See No.LT 10675/15/14)

...(Interruptions)

ARSI oART 317 ifErpif¥ar siquert # s #d) (9ff snfdrwra discan snfa): s@icen, 3 forrerfeTiad ud, A9 Ucd UL I¥ & !

(1) forrarferiRaa uqi &t vap-vep yfer (Boct aen syl Jzd2or) -



(e®) #$, 2007 A sraez, 2009 aw & smafdl P o IR oI Sufe SRl o
feectt o1 dien aiftes yfdidger aen didr yferdcor oot fgeeaz, 2009 2 €, 2010 ao

DI 3O[URD YISl |
(Eﬁ) a3, 2007 A #13, 2010 A &I @fel P fore R SGRIRIA SHfel IRIPI, ofS

el I aldr aiftfes Yfdidcel U2 RIRRII3HD Sl

(2) 3uep (1) 3t 3feeiRaa udgi ol AT Ucel U2 X! 3 gu f[Aewd b PrRul el aret f[azur (3ot den sEsh rdm2u)

(Placed in Library, See No.LT 10676/15/14)

(3) (u>) 310 sids®2 yfersowr, o Beett b adf 1992-1993 3 af 2011-2012 a5 &
aiftfes Yfercoll & b gfer (Bodt aen siE)slt Jivam2ur) der cram3ifgT o |
(@) 310 sids®2 yfersomwr, o feet b adf 1992-1993 3 af 2011-2012 aos &
PRIBIT B ITDR GRI Aeis HI v yfer (Boct der sE)sh szdmun),

(4) Swiwr (3) ¥ 3feciRad udi Pl A Ucel U2 X0l 3 BT fdedd I PRI Gollol arell [dazul (Boct den sEjslt Axm2ur),
(Placed in Library, See No.LT 10677/15/14)

(5) af 2012 & fere soRIfA Sifr 3fi oI Sfershie (3R orarur) sifeiformd,
1989 & &1 21(4) & siceia giddaer 6t v gfer (Badt der si)sh 3iraur))

(6) 3wfep (5) 9 3feciRaa ud) Bl 3T uce W 3ot 3 U fAewd b BrRuI gatlol aret fdazur (Badt aen sEjsh Amaun)

(Placed in Library, See No.LT 10678/15/14)

(7) Bre1 3 et 35Tl arcl PRIl & BRISTeT DI Yfe 3ii? 3oid! Yorai sifiiforme, 2013 &t art 36 &t 3uar' (3) P ideid Rl A dAcll 365! el DRI
& forilsTel @1 yfeer 3li? 3otapl YordRi former, 2013 it 12 féumeaz, 2013 & sifdRyden 3 AL @l fxal. 776 (1) 3 yoifdia gu 3, &l v yfer (Bodt
den 3io)elt JAzmun),

(8) 3uwiep (7) 3t 3feeiRaa Ui @1 A3 ueel U2 X6l 3 3 fered b PrRul Golfol aret fazur (Bodt aer sl eamur),

(Placed in Library, See No.LT 10679/15/14)

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): On behalf of Shri Pratik Prakashbapu Patil, I beg to lay on the
Table:-

(1) () A copy of the Annual Report (Hindi and English versions) of
the Coal Mines Provident Fund Organisation, Dhanbad, for
the year 2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Coal Mines Provident
Fund Organisation, Dhanbad, for the year 2012-2013.

(2)  Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

(Placed in Library, See No.LT 10680/15/14)



...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI R.P.N. SINGH): I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the National Human Rights Commission, New Delhi,
for the year 2012-2013, together with Audit Report thereon.

(Placed in Library, See No.LT 10681/15/14)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 141 of the
Border Security Force Act, 1968:-

(i) The Border Security Force, Engineering (Civil) Combatant (Group 'B' posts) Recruitment Rules, 2013 published
in Notification No. G.S.R. 642(E) in Gazette of India dated 19t September, 2013.

(ii) The Border Security Force, Headquarters, Senior Gestentner Operator (Group 'C' post), Recruitment Rules,
2013 published in Notification No. G.S.R. 721(E) in Gazette of India dated 15t November, 2013.

(iii) The Border Security Force Engineering Set up (Civil) Combatant (Group 'C' posts) Recruitment Rules, 2013
published in Notification No. G.S.R. 739(E) in Gazette of India dated 19t November, 2013.

(iv) The Border Security Force, Air Wing Officers (Group 'A' Combatised posts) Recruitment Amendment Rules,
2013 published in Notification No. G.S.R. 643(E) in Gazette of India dated 19t September, 2013.

(Placed in Library, See No.LT 10682/15/14)

(3) A copy each of the following Notifications (Hindi and English versions) under Section 167 of the Assam Rifles Act,
2006:-

(i) The Assam Rifles Warrant Officer (Radio Mechanic), Group 'C' Combatised posts, Recruitment Rules, 2012
published in Notification No. G.S.R. 208 in Gazette of India dated 18th August, 2012.

(i) The Assam Rifles Radio Mechanic, Group 'B' posts Recruitment Rules, 2013 published in Notification No.
G.S.R. 152 in Gazette of India dated 15" June, 2013.

(iii) The Assam Rifles, Pharmacist, Group 'C' Combatised post, Recruitment Rules, 2013 published in Notification
No. G.S.R. 55 in Gazette of India dated 2"d March, 2013.

(iv) The Assam Rifles Warrant Officer (General Duty) Group 'C' Combatised post Recruitment Rules, 2012
published in Notification No. G.S.R. 142 in Gazette of India dated 16t" June, 2012.

(v) The Assam Rifles Tradesman (Group 'C' Combatised posts) Recruitment Rules, 2013 published in Notification
No. G.S.R. 142 in Gazette of India dated 15t June, 2013.

(vi) The Assam Rifles (Para Medical Cadre) Group 'C' posts, Recruitment Rules, 2013 published in Notification No.
G.S.R. 205 in Gazette of India dated 24th August, 2013.

(vii) The Assam Rifles, Naib Subedar (General Duty), Group 'B' Combatised post Recruitment Rules, 2013 published
in Notification No. G.S.R. 672(E) in Gazette of India dated 5t" October, 2013.

(viii) The Assam Rifles Warrant Officer (Personal Assistant) Recruitment Rules, 2013 published in Notification No.
G.S.R. 78 in Gazette of India dated 6t April, 2013.

(ix) The Assam Rifles Havildar (Clerk) Recruitment Rules, 2013 published in Notification No. G.S.R. 79 in Gazette
of India dated 6th April, 2013.



(Placed in Library, See No.LT 10683/15/14)
() A copy of the Annual Report (Hindi and English versions) of the National
Foundation for Communal Harmony, New Delhi, for the year 2012-2013,
alongwith Audited Accounts.

4

(i)  Statementregarding Review (Hindi and English versions) by the
Government of the working of the National Foundation for Communal
Harmony, New Delhi, for the year 2012-2013.
©) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

(Placed in Library, See No.LT 10683A/15/14)

(6) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 22 of the Central
Industrial Security Force Act, 1968:-

(i) The Central Industrial Security Force, Security Wing, Sub-Inspector (Executive) Recruitment Rules, 2013
published in Notification No. G.S.R.783(E) in Gazette of India dated 18th December, 2013.

(ii) The Central Industrial Security Force, Security Wing, Assistant Sub-Inspector (Executive) Recruitment Rules,
2013 published in Notification No. G.S.R.788(E) in Gazette of India dated 24t December, 2013.

(Placed in Library, See No.LT 10684/15/14)

(7) A copy of the Indo-Tibetan Border Police Force, General Duty Cadre (Group 'B' and 'C' Posts), Recruitment
(Amendment) Rules, 2013 (Hindi and English versions) published in Notification No. G.S.R. 712(E) in Gazette of India dated

30th October, 2013 under sub-section (3) of Section 156 of the Indo-Tibetan Border Police Force Act, 1992.

(Placed in Library, See No.LT 10685/15/14)

...(Interruptions)

DI FicHIcr 3 AU A T2 FIEl YD1 201 AGIcrRT I s dicfl (31, aRvI grRT AEd): iR, i forerferRaa U eI ueeT U2 31 §

(1) (gp)  tomic shexge sl s Laroilelioft socatoRnAIN eus dotowic, AMoflue B af
2012-2013 & aiftfep yferdcor &t vab yfer (Bodt der sis)sht Jieavn) den
CRAMEIT 1 |

SN N

) Sl9micl $ICICRIC 3P Bs cqoilelisll $ocoIRIPN BUs Folslic, Aelud & au
2012-2013 & PRIl &I I3DR gRI Wiis &t v yfer (Badt der sp)sh
JFDN) |

(2) 3wt (1) 4t SfeclRan ud) ot 21 uce 2 3! 3 U e B BRI Gotfel areT fdazur (RBoct der sisjst Hemaun),

(Placed in Library, See No.LT 10686/15/14)

(3) (uep)  domier afic oS Qe QAR A, orf Reeht B af 2012-2013 B afifes yRrgor
&t wep yfer (Rodt aren sigjsht 2izapeun) den AT AR |



(a1

(4) (e2)

(@)

Sloreict ¥ic eus dicd] QRIBET dis, ofs Seclt & adf 2012-2013 & orimur Bt
IRDPR gRI Aelen & v yfer (fBach aer sEish 2z,

(Placed in Library, See No.LT 10687/15/14)

R0l $edleye aift B YRR 2aliclish, dorge ¥ ad 2012-2013 ¥ aftie
yfcidcar &1 v it (Bodh derr sojslt 2izaur) den crausiferT o |

$f37101 $3clevie sifw QU GRIREI eTelicifstt, dere b af 2012-2013 &
PRIBIT B IRBR gRI 3ften Hi v gfer (Bocht den siv)sht dzdm2un),

(5) 3wt (4) 3 sfecRRan ud) @t 21 ued W 3! 3 U e P BRUI Gorfol areT fdazur (RBoct der sisjst Hemaun),

(Placed in Library, See No.LT 10688/15/14)

(6) Dust aiféiforesr, 1956 bt arer 619w P sicreld fewotferRaa gl o vw-ud yfer (Boct aen Pk Azmaun) -

(o)

()

(7) (=)

(an)

JIcdold AsdICid Sacudic dIuleore fIfdies, ®icmiar & af 2012-
2013 & oriwur & A3DR grRI Adle |

qIcdoNd AsACicd Sacludic diulere fRIfdes, ®icmrar o af 2012-
2013 o1 aiftfe yferdcel, caufda oI dem 3a R foriqd-
ABICRATBISTD dl fewfor |

(Placed in Library, See No.LT 10689/15/14)

F3orRt BRI 3ifw s, o el & adf 2012-2013 & aftfe yferdcor ot
o gfer (fBodt aen ool Jivazun) der eIt o |

qe3iort ok sifw 3fSem, o fidcch & ad 2012-2013 & BRI Of DR
SR witent B b yfel (Bt aen siE)sit 3rmun),

(8) 3wefep (7) 3t 3feciRaa udi @1 st ued U2 ¥ 3 g fieed b DRl Goifol aretr faaor (Bodt der sjeht 2amur)

(Placed in Library, See No.LT 10690/15/14)

DI FicpIcrT 3 IS Hefl T AT YRIzp0T 3eleT Hier 3 s el (31, arvI ot #18a): #idlcRn, & smol el off arie serae B aew A

forFotfeTiad Urj, 9T Ucel U2 3T G -
(]_) (Q‘dj) Slolelel PRRICT B2 ddca ¢foisr, or$ et b af 2012-2013 & arftfp
yfeidcel ol v gfer (Boct e siE)elt A=)
(a‘[) Slolelct PRRIC Wiz dfea ¢foisr, or$ el b af 2012-2013 & aiftfes crRasil
1 v gfer (Bodt aen 3iE)sit 2ra2or) der 3ot U2 cram3isn gidsor
(Aar)  olople PRRIA bR DuRied o, ofs Geelt & aif 2012-2013 P DRI B



\Taaay

DR gRI AHien &t v yfer (fBoct aen sesh Jixdaun),

(2) Swiep (1) 3 3feciRan udi Pl A Ucel U2 X0l 3 BT e I PRI Gollol aretl [dazul (Boct den sEjsit Axm2ur),

(Placed in Library, See No.LT 10691/15/14)

(3) Dustl siftrforpr, 1956 & et 619@ & sideia forFafiiRad ugl o vao-vw yfer (Bodt der sE)sh izawn) :-

(u>) Polfcd B9 SacTudic Biuleemel fIfdes, e & af 2012-2013 &
PRI Bl ATDR g IdHle |
(1)  Doticd Py Sactwdic DUl fe1fies, sorir @ af 2012-2013 o1
affo yferdeer, crramudifang A den 3o R oRim-Asrcansisis bt
feruforer |

(Placed in Library, See No.LT 10692/15/14)

(4) duoft siféiformer, 1956 &t emer 619@ B sicsia forwarferlad ugf &t was-ud yfer (Bodt aen sEjsht Jizan) :-

(o)  otolorar figa ol fifies, of et dad 2012-2013 &
PRIBIT B IRPR GRI Jiel |

(Q)  otororcr Mg ddfvorer fifdcs, of$ [Gecft @1 af 2012-2013 o1 aftfe
yftrdcol, R A del ol R foRiom-AsIcaudieids bt
fewafor |
(Placed in Library, See No.LT 10693/15/14)

(5) (vm) Slololcl dla? DIalfed Wavolel difw sf¥en feifdes, o fyocht & ad
2012-2013 & oriwur & IRDR gRI Aeler |
(@)  olomlcl dleR DU B3yl 3w ¥ RIBRS, o oot ®r ad
2012-2013 o1 a@iftiep yferdel, cRAmStaia e den 3o w2 foriqe-
ABICRATRISID Pl fewfORL |

(6) 3wfep (5) dt sfecilRan ud @t 2w uce W 3! 3 U e B BRI Gotfol dreT fdazur (Roct der sisjst Hemaun),

(Placed in Library, See No.LT 10694/15/14)

(7) Sicomsft siftiforpr, 1968 &t et 9 &t 3uemr (3) & sidela fowarfeRaa siffRmensi Bt vw-ud yfer (Bedt der sisfslt stwmur) :-

(up) @r.3m. 3554(31) St 2 Rz, 2013 b sea b Iromud, # Yoifdra g
1 e Sit aeifyfiwr 50 yferord s msudefier 5 yferora St wisciorer
¥ fore Siconoft sifterpr, 1968 6t arer 9(4) & el ygrer fbw 1@
Jsft AfIap2ur yerorudg) &b yelacdel &b &2 3 3
(@)  r.am 2934(sr) sh 27 Biasee, 2013 ¥ s & Istu F Yoifdrd g
9 e St aeifgiwrt 50 gferer or Asudefer 5 yferora St wiglciorer
a3
(Placed in Library, See No.LT 10695/15/14)



(8) (=)

(@

(eftor)

dlgmelel $ICIeRIT 3ifP ToffpetRel TaRICI dolslic, ag2MIG ® ai 2012-2013
& aiftfe yferdcel & v gfer (Boct aen siojeit 2izmaun),

olgrolel $¥cieRIe St wafieael BaAcall dolsiic, 8l & ay 2012-2013
P aiftfes crapil &b vd gid (Boct aen siojstt 2izm2un) den 361 u2 camten

qﬁaasn
Sl9leTeT SICIeRIC i TofibeaRel TaRICIGI dololdic, ao2licG o ay 2012-2013

P PRIBUI Bt ATDR gRI Aetien o v gier (Boct den sivjsht sizamzun),

(9) 3uzfep (8) 3t 3feciRan uqi o eI Uce U2 IXTa! 3 gU fAewd b PrRul gl aren f[azur (et den sE)sh edmu)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI P. BALRAM NAIK): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(2)

(3)

(4)

(i)

(ii)

(ii)

Review by the Government of the working of the Artificial
Limbs Manufacturing Corporation of India, Kanpur, for the
year 2012-2013.

Annual Report of the Artificial Limbs Manufacturing
Corporation of India, Kanpur, for the year 2012-2013,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No.LT 10697/15/14)
A copy of the Annual Report (Hindi and English versions) of
the Office of the Chief Commissioner for Persons with
Disabilities, New Delhi, for the year 2007-2008.
A copy of the Explanatory Memorandum (Hindi and English
versions) on the Annual Report of the Office of the Chief
Commissioner for Persons with Disabilities, New Delhi, for
the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.

()

(if)

(Placed in Library, See No.LT 10698/15/14)

A copy of the Annual Report (Hindi and English versions) of
the Rehabilitation Council of India, New Delhi, for the year
2012-2013.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Rehabilitation Council of
India, New Delhi, for the year 2012-2013.

(Placed in Library, See No.LT 10699/15/14)

(Placed in Library, See No.LT 10696/15/14)



...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JESUDASU SEELAM): I beg to lay on the Table a copy
each of the following papers (Hindi and English versions) under Article 151(1) of the Constitution:-

(1) Report of the Comptroller and Auditor General of India-Union Government (Railways) (No. 25 of 2013)-
Compliance Audit Report (Volume II), for the year ended March, 2013.
(Placed in Library, See No.LT 10700/15/14)

(2) Report of the Comptroller and Auditor General of India-Union Government (No. 27 of 2013)-Performance Audit
of Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY), Ministry of Power.

(Placed in Library, See No.LT 10701/15/14)

...(Interruptions)



